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To,
The Registrar General,
Hon’ble, National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Marg,
New Delhi- 110001 .

Sub: Regarding submission of Action Taken/Compliance Report on behalf of
District Magistrate, Gorakhpur in compliance to the order dated 11.10.2023
of Hon’ble National Green Tribunal, Principal Bench, New Delhi in the matter
of Original Application No. 613/2023, Om Prakash Gupta Versus Gorakhpur
Development Authority & Ors.

Sir, :
Kindly refer to the subject mentioned above. In compliance of the order
passed by Hon’ble National Green Tribunal, Principal Bench, New Delhi in above
matters vide its order dated 11.10.2023. The action taken report is enclosed
herewith for your kind perusal and further necessary action.

Enclosures: As above
Sincerely Yours,
Ve
(Krishna Karunesh)

District Magistrate,
Gorakhpur
Copy to: Following for information and further necessary action.
i % Member Secretary, U.P.P.C.B., Lucknow.
2. Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida,
District-GB Nagar, 201301.
3.  CEO-6, U.P.P.C.B., Lucknow. /
4, CLO, U.P.P.C.B., Lucknow. :
District Magistrate
Gorakhpur
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